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Title: Need to categorise the forest land of Mirzapur in Uttar Pradesh as residential land so as to provide ownership
rights to the "Advasis and Vanvasis™ of the region.

MR. SPEAKER: Shri Narendra Kumar Kushawaha, please be brief.
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*Not Recorded.

MR. SPEAKER: The House stands adjourned to meet again at 2 p.m.
13.01 hrs

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.



